Annexure-5

Name of the corporate debtor: Padam Motors private Limited; Date of commencement of liquidation: 01-04-2024
(order received 15.04.24); List of stakeholders as on: 29.05.2024

List of operational creditors (Government Dues)

SL Details of Claimant Details of claim received Details of claim admitted Amount of |Amount |[Amount of |Amount [Remark
No. Department Government Date of receipt Amount claimed [Amount of Nature of Amount Whether lien /| % contingent |of any claim of claim s, if any
claim admitted |claim covered by |attachment |share in| claim mutual |rejected [under
lien or removed? total dues, verificat
attachment |(Yes/No) amount that may ion
pending of be set off
disposal claims
Excise and Taxation Excise & Taxation 10.08.2023 1171924045 1171924045 | U d NIL NA 68.3 NIL NIL NIL NIL
1 |Officer, Ward No. 3 Department e nsecure X
UT, Chandigarh
Excise and Taxation | Assistant Commissioner 14.05.2024 508245089 | 508245089 | Unsecured NIL NA 29.6 NIL NIL NIL NIL
2 Officer, Ward No. 3 of State Tax , Bathinda
Deputy Commissioner
of Income tax INCOME TAX 22.04.2024 35270740 35270740 Unsecured NIL NA 21 NIL NIL NIL NIL
3

SOMNAT
H GUPTA

Digitall signed by SOMNATH GUPTA
DN: c=IN, postalCode=145001, st=PUNJAB,
street=1019 LANE NOTPATHANKOTRAM
SHARNAM COLONY 145001, I=PATHANKOT,
o=Personal, title=4979,
SerialNumber=cdaf145707512d140a07bd7dcs79b.
d500964387974175fafbb805d4es970e7af,
pseudonym=497920230207114050562,
2:5.4.20-161d5361928991de20eh7413979(7564e
d93753007cdc4aBf410267862b05€9,
email=SOMGUPTA_62GREDIFFMAILCOM,
cn=SOMNATH GUPTA

Date: 2024.06.01 20:03:51 +05'30°




		2024-06-01T20:03:51+0530
	SOMNATH GUPTA




